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Ministry of Culture, Archaeological Survey of India, Junior Administrative Officer (Group ‘B’ Post), 
Recruitment Rules, 2025 

Ministry of Culture, Archaeological Survey of India, (Archaeologist Posts) Group ‘A’ and ‘B’ Posts, 
Recruitment Rules, 2025 

Universities of Agricultural Sciences (Amendment) Act, 2025 
Maharashtra Ancient Monuments and Archaeological Sites and Remains (Amendment) Act, 2024 
Tamil Nadu Panchayats (Amendment) Act, 2025 
Tamil Nadu Advocates&apos; Clerks Welfare Fund Act, 1999 
Chennai Metropolitan Water Supply and Sewerage (Amendment) Act, 2025 
Tamil Nadu Advocates Welfare Fund (Amendment) Act, 2024 

  
Central Rules\Orders\Regulations   [60] 

Plant Quarantine (Regulation of Import into India) (Eighth Amendment) Order, 2025 
Refined Nickel (Quality Control) Order, 2025 
Primary Lead (Quality Control) Order, 2025 
Refined Zinc (Quality Control) Order, 2025 
Tin Ingot (Quality Control) Order, 2025 
Air Conditioner and its related Parts, Hermetic Compressor and Temperature Sensing Controls 

(Quality Control) Amendment Order, 2025 
Lauric Acid (Quality Control) Amendment Order, 2025 
Acid Oil (Quality Control) Amendment Order, 2025 
Palm Fatty Acids (Quality Control) Amendment Order, 2025 
Rice Bran Fatty Acids (Quality Control) Amendment Order, 2025 
Coconut Fatty Acids (Quality Control) Amendment Order, 2025 
Hydrogenated Rice Bran Fatty Acids (Quality Control) Amendment Order, 2025 
Central Electricity Regulatory Commission (Recruitment, Control and Service Conditions of Staff) 

(Sixth Amendment) Regulations, 2025 
Cost and Works Accountants (Amendment) Regulations, 2025 
Securities and Exchange Board of India (Real Estate Investment Trusts) (Amendment) Regulations, 

2025 
Indian Administrative Service (Fixation of Cadre Strength) Fourth Amendment Regulations, 2025 
Post Office (Second Amendment) Regulations, 2025 
Mineral Conservation and Development (Amendment) Rules, 2025 
Supreme Court (Amendment) Rules, 2025 (1) 
Indian Administrative Service (Pay) Fourth Amendment Rules, 2025 
Ministry of Coal, the Coal Controller&apos;s Organisation, IT Officer (Group ‘A’ Post), Recruitment 

Rules, 2025 
Ministry of Coal, the Coal Controller&apos;s Organisation, Legal Officer (Group ‘A’ Post), 

Recruitment Rules, 2025 
Ministry of Coal, the Coal Controller&apos;s Organisation, Stenographer Grade I (Group ‘B’ Post), 

Recruitment Rules, 2025 
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Coinage (Issue of Commemorative Coin on the occasion of Golden Jubilee of New Mangalore Port 
Authority) Rules, 2025 

Coinage (Issue of Commemorative Coin on the occasion of Birth Centenary of Bhagawan Sri Sathya 
Sai Baba) Rules, 2025 

Tobacco Board (Amendment) Rules, 2025 
Income-tax (Eleventh Amendment) Rules, 2025 
Ministry of Culture, Archaeological Survey of India, Junior Administrative Officer (Group ‘B’ Post), 

Recruitment Rules, 2025 
Mineral (Auction) Amendment Rules, 2025 
Goods and Services Tax Appellate Tribunal (Procedure) Rules, 2025 
Ministry of Culture, Archaeological Survey of India, (Archaeologist Posts) Group ‘A’ and ‘B’ Posts, 

Recruitment Rules, 2025 
Central Civil Services (Payment of Gratuity under the National Pension System) Amendment Rules, 

2025 
Drugs and Cosmetics (Compounding of Offences) Rules, 2025 
Ministry of Health and Family Welfare, Directorate General of Health Services, Central Drugs 

Standard Control Organisation, Medical Device Vertical (Group ‘A’ and ‘B’ Posts), Recruitment 
(Amendment) Rules, 2025 

Rules for the Grant of Retention Scholarship to Scheduled Caste Girls Students, 1992 
Statutes of the National Institute of Technology, Durgapur (Amendment) Statute, 2025 
Chhattisgarh Public Distribution System (Control) Order, 2016 
High Court and District Judiciary of the State of Chhattisgarh for the use of Electronic 

Communication and Audio-Video Electronic Means Rules (Nyaya Shruti), 2025 
Chhattisgarh Electronic Processes (Issuance, Service and Execution) Rules, 2025 
Chhattisgarh Goods and Services Tax Rules, 2017 
Drugs Control Department, Staff Car Driver (Grade-I) Recruitment Rules, 2025 
Senior Dietician Recruitment Rules, 2025 
Goa, Daman and Diu Factories Rules, 1985 
Goa Goods and Services Tax Rules, 2017 
Jamadar, Class III, in the subordinate service of Directorate of Prohibition and Excise, Departmental 

Examination Rules, 2025 
X-Ray Technician, Class III, in the subordinate services of the Commissionerate of Health, Medical 

Services and Medical Education and Research, Recruitment Rules, 2025 
Senior Pharmacist/Senior Pharmacist cum Store Keeper, Class III, in the subordinate services of the 

Commissionerate of Health, Medical Services and Medical Education and Research/the 
Directorate of Medical Services, Employees&apos; State Insurance Scheme, Recruitment Rules, 
2025 

Haryana Goods and Services Tax (Second Amendment) Rules, 2025 
Haryana Murrah Buffalo and other Milch Animal Breed (Amendment) Rules, 2025 
Himachal Pradesh Goods and Services Tax Rules, 2017 
Himachal Pradesh Legal Metrology (Enforcement) Rules, 2011 
Karnataka Excise (Bottling of Liquor) (Second Amendment) Rules, 2025 
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Karnataka State Police Services (Direct Recruitment of Meritorious Sportspersons to the cadres of 
Police Constables, Sub-Inspectors of Police and Deputy Superintendents of Police) (Special) 
Rules, 2020 

Ladakh Autonomous Hill Development Council of Leh (Staff) Regulations, 2025 
Ladakh Administration, Chief Engineer (Electric) in the Ladakh Power Development Department, 

Recruitment Rules, 2025 
Ladakh Administration, Joint Director in the Ladakh, Department of Archives, Archaeology and 

Museum Recruitment Rules, 2025 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2024 
Punjab Civil Medical (State Service Group ‘A’) (First Amendment) Rules, 2025 
Tamil Nadu Government Servants&apos; Conduct Rules, 1973 
Uttar Pradesh Electricity Regulatory Commission (Terms and Conditions of Generation tariff) 

Regulations, 2024 
  
State Act   [7] 

Mumbai Municipal Corporation (Amendment) Ordinance, 2020 
Maharashtra State Skills University (Amendment) Act, 2024 
Maharashtra State Reservation for Socially and Educationally Backward Classes Act, 2024 
Maharashtra (Supplementary) Appropriation Act, 2024 
Maharashtra Co-operative Societies (Third Amendment) Ordinance, 2020 
Maharashtra Appropriation Act, 2024 
Maharashtra Public Trusts (Amendment) Act, 2024 

  
State Rules\Orders\Regulations   [20] 

Consolidated Sinking Fund Scheme (6) 
Jawaharlal Nehru Port Authority (Meetings of Board, its Powers and Transaction of Business) 

Regulations, 2022 
Maharashtra Electricity Regulatory Commission (Specific Conditions of Distribution License 

applicable to M/s. SEZ Bio-Tech Services Pvt. Ltd. for the sector specific SEZ for Biotech and 
Pharmaceuticals Sectors at Hadapsar Village, District Pune) Regulations, 2024 

Maharashtra Electricity Regulatory Commission (Specific Conditions of Distribution License 
applicable to M/s. SEZ Bio-Tech Services Pvt. Ltd. for the sector specific SEZ for the Poonawalla 
Biotechnology Park at Village Manjari Budruk, District Pune) Regulations, 2024 

Maharashtra Manufacture of Beer and Wine (Amendment) Rules, 2024 
Bombay Foreign Liquor (Second Amendment) Rules, 2024 
Maharashtra Potable Liquor (Fixation of Maximum Retail Prices) (Amendment) Rules, 2024 
Special Permits and Licences (Amendment) Rules, 2024 
Maharashtra Banning of Unregulated Deposit Schemes Rules, 2023 
Assistant Engineer in the Water Resources Department, Departmental Examination (for confirmation) 

Rules, 2024 
Maharashtra Factories (Safety Audit) (Amendment) Rules, 2024 
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Bombay Foreign Liquor (Import and Export) (Amendment) Rules, 2020 
Maharashtra Land Revenue (Disposal of Government of Lands) (Second Amendment) Rules, 2020 
Maharashtra Money Lending (Regulation) (First Amendment) Rules, 2020 
Maharashtra Directorate of Geology and Mining Gazetted Officers departmental examination (First 

Amendment) Rules, 2020 
Maharashtra Shops and Establishments (Regulation of Employment and Conditions of Service) 

(Amendment) Rules, 2024 
Maharashtra Civil Services (Pension) (Amendment) Rules, 2024 
Maharashtra Right of Children to Free and Compulsory Education (Manner of admission of Minimum 

25&percent; children in Class-I or Pre-school at the entry level for the children belonging to 
disadvantaged group and weaker section) (Amendment-2) Rules, 2024 

Alard University, Pune (manner and eligibility criteria for the post of President) Rules, 2024 
Group Instructor and Instructors, Group-C (Technical), Maharashtra Education Service, in the 

Directorate of Vocational Education and Training (Recruitment) Rules, 2024 
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To get this list regularly join our:- 

Telegram Channel - https://t.me/scconline 
Follow us:- 

LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scconline_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
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